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Apart from  the Prop̂ammc of 
Action, tht Conference also adoptt̂d 
several  resolutions. One of  the 
resolutions,  introduced by  India 
and Kenya and  co-sponsored "by 
several  other countrieŝ calls for 
acceleration of  afforestation pro- 
gramnres and promotion of renewable 
energy technologies in the context 
of rural  development.

(c)  Grovernment  will  carjcfuliy 
examine the recommendations con-
tained  in the Report of the Con-
ference after it is received from tlie 
U.N. Many of the m'̂asc.res idemî d 
by the Conference are already being 
implcniented  in India as part of 
tlie national programme for the 
development of new and renewable 
sources of energy. Where necessary, 
new programmes will be initiated &nd 
on-going  progrnn,mes accelerated 
Government  will also participate 
fully in the international activities 
recommended bv the Conferrncc.

iVnmber  of Man days lost 

daring last three years

247̂ SHJRI E. BALANANDAN : 
SHRI  SUBHASH  CHAN-
DRA  BOSE  ALLURI : 
SHRI CHINTAMANI JAINA 
SHRI MOHAN LAL PATELi

Will  the  Minister  of 
LABOUR  be pleased to lay  a 
statement  showing the man days 
lost due to lock-outs in the country 
during the last three years, (year- 
wise and State-wise) ?

THE MINISTER OF STATE 
IN THE MINISTRY OF LABOUR 
(StHRIMATI  RAM  DULARI
SINHA)  : A Statement showing 
the man days lost due to lockouts in 
the country during the period t97B-
1980  (State-wise is attached).

SI.
No

statemeat

The number of Mondays lost due to lockouts during the period 1978—80, by States

Name of the States/Union Territories
Number of Mandays lost 

(in thousand*)

1978 1979 1980(P)

J 2 3 4 5

I  Andhra Pradesh 123 68 15

2  A»a m .............................................

3  Bihar . . . . . 346 764 6i9

4  Gujarat . . . . . 62 128 352

5  Haryana . . . . . 130 197 101

6  Hiimachal Praderfi

7  Jammu & Kashmir 8

8  Karnataka . . . . 124 588 I83

9  Kerala............................................. . 163 493 294

10  Madhya Pradesh . 57 404

11  Mtharashtra 1,031 1,229 1,830
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. . .

1 2 3 4 5

12 Manipur .  .  .  .  .

13 Meghalaya . • •

14 Negaland............................................. • •

15 Orissa  .  .  .  .  . 22 I 102

16 Funjib  ,  .  .  .  . 7 102

.17 Rajajthan . . . . 36 4 240

18 Sikkim . . . . . .

19 Tamil Nadu 485 601 925

20 Tripura..............................................

21 Uttar Pradesh 1,649 640 230

22 West Bengal 8,632 3,085 4,427

23 Andaman &. Nicobar . . 6

24 Arunachal Pradesh

25 Chandigarh

26 Dadra and Nagar Havel i . ,

27 Delhi  .  .  .  .  . 50 223 18

28 Goa, Daman & Diu  . 3 35

29 Lakshadweep  .  ' .

30 Mizoram . . . . .

31 Pondicherry 5 ••

Tota l 12,917 8,050 9,907

(P) = Provisional.

(-) = NIL.

N.B.=Totals may not necessarily tally due to rounding of figures.

Introduction  of work permit 
system in the country

2474.  SHRI V.  KISHORE 
CHANDRA S. DEO : Will 

the Minister of LABOUR be pleased 
to state :

(a)  what is the attitude of the 
Government about the introduction 
of work permit system throughout the 
country ;

(h)  whether it has been intro-
duced in any State, if so, the details 
thereof ; and

fc) whether any State  have 
been  considering the proposal vvith 
a view to introduce it ; if so, the 
details  thereof ?

THE MINISTER OF STATE 
IN THE MINISTRY OF LABOUR 
(SHRIMATI  RAM  DULARI




